JOINT COMMITTEE REPORT

In the Matter of

OA 158/2023(CZ)

Chandar Singh Bagwan
Vs.
State of Madhya Pradesh &Ors.

Order dated 03.11.2023




FACTUAL & ACTION TAKEN REPORT

Ref: Factual &Action taken report in compliance to the Hon’ble NGT order
dated 03.11.2023 in the matter of OA 158/2023 (CZ) “Chandar Singh
BagwanVs.State of Madhya Pradesh &Ors.”: -

Hon’ble NGT issued following instructions on dated 03.11.2023 in
the matter of OA 158/2023 (CZ) “Chandar Singh Bagwan Vs. State of
Madhya Pradesh &Ors.”

1. Issue raised in this application is exorbitant quantum of illegal mining of
sand taking place at village Badagaon, Babri, Jajna, Charua, Nhalai,
Madhagaon, Jahajpur, JanwasamSemalwad, Mhow Kala Ninor,
Chhipaner, Ambajadeed, Chhidgaoankacchi, Neelkanth, of District
Sehore, wherein, there is not even a single allocated/valid Sand Quarry
in terms the of the list of Sand Quarries, for which, the tender has been
floated as per the Madhya Pradesh Sand Mining Policy, 2019 as the date
of the tender has already been over on 30/06/2023 and the work of the
non-applicant no. 7 still continues.

2. For carrying out illegal sand mining, JCBs, Pokland and Kashtis are
being used, which are excavating illegal sand from the river bed of
Narmada in and around the mentioned villages of District Sehore. After
excavating the sand from the river bed, all the excavated sand is
collected in the adjacent farm land of the villagers disturbing the entire
flaura fauna of the fertile soil/ agricultural land of the mentioned
villages.

3. By illegally excavating sand from all the above-mentioned villages

adjacent to Narmada bed in District Sehore, the sand is transported to

various locations as per the demand and arrangements. In order to



transport the sand from the illegal query, Electronic Transit Permit (
ETP) /Royalty is generated of some other area wherein illegal sand
mining is taking place in some other distance location around Narmada
bed.The google coordinated have captured pictures of dumpers loaded
with sand at some specific location at a specific time whereas the

Royalty has been paid from some other distant locations.

4. A substantial issue of environment has been raised.

b}

Issue notice to the respondents, returnable within four weeks.
Respondents are directed to submit their reply within six weeks through
E-filing portal, preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.
Applicant is directed to take necessary steps for service to the
respondents by both ways and also on available email.
We deem it just and proper to call a report on the matter in issue in
present Original Application, from a Joint Committee consisting of:-
i.One representative from Collector, Sehore, (M.P.).
ii. One representative from Central Pollution Control Board, (M.P.).
iii. One representative from Madhya Pradesh Pollution Control Board.
The Committee is directed to visit the place and submit the factual and
action taken report within six weeks. The State PCB will be the nodal

agency for coordination and logistic support.

As per the petition, following points are reviewed for illegal sand

mining:

e M/s Power Mech Project Ltd. tender has gotten over on
30.06.2023, still illegal excavation of the sand from the river

beds of Narmada from various areas around/ghats/belts of



Narmada for which no permission has been granted for sand
mining.

e Extraction of sand mining is taking place during day and night
hours and by way of pandubbies. There are more than
hundred pandubbies at the area in question which are
extracting sand illegally from the river bed of River Narmada
leading to disruption of the river course of river Narmada and
causing environmental degradation.

e Electronic Transit Permit ( ETP ) /Royalty is generated of
some other area wherein illegal sand mining is taking place in

some other distance location around Narmada bed.

In compliance to the order of Hon’ble NGT dated 03.11.2023, a joint
committee consisting of the following officials of the concerned department is

constituted: -

(i)  Dr. Anoop Chaturvedi, Scientist ‘B’, CPCB, Bhopal.
(11)  Shri Rajendra Parmar, District Mining Officer, Sehore.
(ii1))  Shri Subodh Bhargava, Jr Scientist, RO, MPPCB, Bhopal.

Apart from the officials, Ms. Prakamya Tiwari, Assistant Engineer (C),
Regional Office, MPPCB, Bhopal was present during the inspection. Joint
committee on dated 05.03.2024 conducted a site.The photographs taken during the

inspection are enclosed as Annexure I.

The joint committee discussed the issues mentioned in the petition and
accordingly decided to obtain the information primarily from the concerned

departments viz., District Mining Office, Sehore and M/s The M.P. State Mining



Corporation Ltd., Bhopal. The main points are related to the operation of sand
mines after contract period and verification of the pit passes issued for sand
transportation also action taken by the district mining office against the illegal
mining / transportation etc. are considered. The points on which information is

required from the concerned departments are mentioned as under:

1. Information of operation of sand mines after 30.06.2023.

2. Information and verification regarding issuance of Electronic Transport
Passes (ETP), after June 30, 2023.

3. The measures taken by the District Mining Office, Sehore, in relation to
the illegal mining and transportation of sand.

4. Operational status of sand mines.

A. A letter was issued to Managing Director, M.P. State Mining Corporation,
Bhopal vide letter no. 465 dated 07.03.2024 regarding operation of sand
mines after 30/06/2023. The copy is enclosed as Annexure II. The M.P.
State Mining Corporation, Bhopal vide letter no. 270 dated 14.03.2024 has
submitted the information. Copy is enclosed as Annexure III. As per
information submitted, the points mentioned are as under :

i.  Sand mines were not being operated by M/s Power Mech Project
Ltd. after 30.06.23 for excavation of sand.

11. According to the information submitted, the 10 ETPs enclosed with
the petition have been issued from the sand stock yards and not

from sand mining sites.

B. In references to the Hon’ble NGT order dated 03.11.2023, being nodal
agency in the case MPPCB issued vide letter no. 462 dated 07.03.2024 to

District Mineral Officer, Collector Office, Sehore to provide information of



illegal sand mining. The copy is enclosed as Annexure IV. In this regard,
District Mineral Officer, Collector Office, Sehore vide letter no. 1196 dated
12.03.2024 has provided the information regarding action taken for illegal
mining, illegal transportation and illegal storage in the year 2023-2024. The
descriptive information with letter is enclosed as Annexure V. As per
information submitted:
1. Illegal mining in the year 2023-24: Total quantity seized by mineral
department is 18,934 m°’. Total fine imposed 1s Rs. 30,748,150/-.

Total amount of deposited fine is Rs. 49,21,400/-.

For the remaining amount, eight cases are filed before the court.

SNo. | Number of | Quantity | Penalty Amount
Vehicles and | of Imposed Deposited
machineries seized | Minerals (in Rs.) (in Rs.)

Seized
(in m’)

1. 3 JCBs & 5 Tractor | 370 5,58,000 5,58,000
Trolley

2. 17 JCBs 406 14,60,750 | 13,47,250

3. 17 Poclain 17492 2,70,70,850 | 14,82,600

4. 7 tractor Trolley 106 3,95,050 3,95,050

5. 21 Boat Engine 63 2,57,250 2,20,500

6. 4 Loader 108 4,09,000 4,09,000

7. S Dumper 193 3,01,250 2,13,000

8. I  Poclain& 1|56 85,000 85,000
Dumper




2

JCBs & 1

Dumper

140

2,11,000

2,11,000

2. Illegal transportation in the year 2023-24: Total quantity

seized by mineral department is 2988.5 m’. Total fine

imposed is Rs. 2,00,23,032/-. Total amount of deposited fine

is Rs. 1,75,72,320/-.

For the remaining amount, seventeen cases are filed before

the court.

Sno. | Number  of | Quantity | Penalty Amount
Vehicles and | of Imposed Deposited
machineries Minerals (in Rs.) (in Rs.)
seized Seized

(in m’)
1. 124 Dumper | 2707.5 1,71,13,794 | 1,48,52,832
2. 92 Tractor | 281 29,09,238 | 27,19,488

Trolley

3. Illegal storage in the year 2023-24: Total quantity seized by

mineral department is 341 m’. Total fine imposed is Rs.

1,190,775/-.

10,20,025/-.

Total amount of deposited fine is Rs.

For the remaining amount, two cases are filed before the

court.




Sno. | Number  of | Quantity | Penalty Amount
Vehicles and | of Imposed Deposited
machineries Minerals (in Rs.) (in Rs.)
seized Seized

(in m®)

1. 1 JCBs 14 51,400 51,400

2. 12 Dumper 273 9,02,250 8,07,500

3. 2 Tractor | 34 1,61,125 1,61,125
Trolley

4 - 20 76000 -

C. In reference to the inspection of the sites, so as to verify whether the
mines are still being operated by the M/s Power Mech Project Ltd.,
the inspection committee had visited the sand mines. The committee
visited the Badagaon, Babri, Jajna, Charua, Nhalai, Madhagaon,
Jahajpur, JanwasamSemalwad, Mhow Kala, Ninor, Ambajadeed,
Neelkanth, of District Sehore. As per the environmental clearance
issued by MPSEIAA the mines are transferred to M/s The M. P. State
Mining Corporation Ltd, Bhopal (Annexure VI) and currently mines
are being operated by the M. P. State Mining Corporation Ltd,
Bhopal.



Earlier, in the matter of OA No. 75 of 2021 Smt. Geeta Laxmi Meena
Vs State of MP, Hon’ble NGT directed to state authorities to take
stringent action against the violation of law and in case any mining
activity is found in contravention of the rules take punitive action, in
spite of the above directions still illegal sand mining is not fully
stopped, however local authorities are taking action against the
violators. The local authorities to keep constant vigil over the mining

activity of the area for better implementation of rules.

CONCLUSION

As per the observations of the site visit and information received from the
Mining Department, Govt. of Madhya Pradesh regarding issuing of pit
passes, it can be concluded that no mining activity carried out by M/s
Power Mech company after 30.6.2023, however ETP had been issued
from the stock yards for transportation of sand because the permission of
sand stocking was extended upto 30.9.2023 by the Government of MP.
Hence, the main points mentioned in the petition i.e. illegal mining and

storage of sand are not in consonance with the field observations.

Presently the Environmental Clearence has been transferred to The M. P.
State Mining Corporation Ltd, Bhopal for further operation of all the

sand mines of Sehore district.



Recommendations:

In view of the above the following recommendation made by the
committee:

1. The mechanism to control illegal mining as suggested by the CPCB in
the OA 75/2021 in the matter of Smt. Geeta Laxmi Meena Vs State of
M.P. should be considered and complied with in light of the SSMG,
2016 and EMGSM, 2022.

2. Warning Boards intimating the penalty for illegal mining and
transportation of sand should be placed by the Mining Department at

prominent locations of mining and stock yards.

3. District authorities shall strengthen the site inspections by the Revenue
Department and Mining Department of State Government at regular

intervals for the mines as well as the stock yards.

%‘Ss\%@?’q A o E 56135( ’

Brajesh Sharma Dr. Anoop Chaturvedi
Regional Officer, Scientist ‘B”
Regional Office, RD,CPCB, Bhopal
MPPCB, Bhopal
','
RajendrgParmar Subodh Bhargava
District Mining Officer, Jr. Scienctist,
Mining Department, Regional Office,

Sehore MPPCB, Bhopal



Annexure |
Inspection Photographs in OA 158/2023

On Dated 05.03.2024

Latitude: 22.80632
Longitude: 78.024156
Elevation: 297.06+5 m
‘Accuracy: 4.3 m

me: 03-05-2024 12:31

ime: 03-05-2024 13:04
Note: janwase .

Janwasa Sand Mines
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: 03-05-2024 16:30

J ahara Snd Mines

Charua Sand Mines



Nehlai Sand Mines Neelkanth Sand Mines

Time: 03-05-2024 18:55
Note: ambajadeed Powered by NoteCam

Ambajadeed Sand Mines
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Annexure III
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Mineral Resources Department, Govt. Of Madhya Pradesh

@ wreF faum, Favew o

mining.mp.gov.in

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

TE@! 3ua WiEA & 7 QR Code W HX |

Travel time exceeded

Lease Details & Sand QTY to be Transported:

== N E == = = z T ] |
| e-TP No. | Date & Time of Transportation | District | Tehsil |
57998448371 12-08-2023 11:06:00 Sehore | Rehti |
| Stock/Office Address | Sand Quantity
! | Lessee

| Unnamed Road, Pathoda, Madhya | | 20.00 Cubic Meter |

Pradesh 466445, India

| KOTA KRISHNA PRAVEEN (STK052027983) |
| |

| Purpose [Buyer's Details ‘

| Sale | MITHUN, MANDSAUR I
State | Destination To iRoute Details/Via |

| Madhya Pradesh | Mandsaur | GOPALPUR

| Distance(Approx) [Travaling Duration(Approx) | e-TP Generated On | e-TP Valid Upto |

| 389.47 KM ; 14 hours 59 mins | 12-08-2023 11:05:15 | 13-08-2023 02:05:00 :
Driver Name |Driver Mobile No. i
MITHUN 1 9669609942 |

L - — = : == | i _ 1

Details of Registered Vehicle:

i Registered With

| Vehicle No | Carrier Type Load Capacity(Cubic Meter): i
| RI0D9GD5741 Dumper | 15.3282
| | E
= e S N = P . e === i,.INDOR |
| State | Owner Name & Address |

| MADHYA PRADESH

| Registered With MRD District
: INDORE

| NEW BARFANI TRADERS-54 SHRUTI SHELTER NIPANIYA DISTRICT- INDORE (M.P.)

| MRD Registraion ID No : Registration Date
]I 390959/INDO/2022 03-11-2022

1. This eTP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2, The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the TP with the Vehicle during transportation of mineral.

Points to be Noted:

= The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unique eTP NO.

TRy

= The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

= In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,lllegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

* The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)
of the department

» Itis mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

* Overloading a Vehicle is against the transportation rules, Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

* The Amount paid for booked mineral QTY, includes Royalty, DMF,NM nd Income Tax as applicable for the Lease.

k

R ———

TR EIRESS———

e T g oy S

TR TTCE =TT T T W Ty T P T L T T ey




Mineral Resources Department, Govt. Of Madhya Pradesh

@ 91eE AU, Favsy uee

mining.mp.gov.in

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

SHS! Jual 99 & il QR Code TR FY |

Travel time exceeded

Lease Details & Sand QTY to be Transported:

e-TP No. | Date & Time of Transportation | District Tehsil |
! 50250818294 | 21-07-2023 15:40:00 |' Sehore i Rehti
—_— ! i et ! S : | - i =
| Stock/Office Address |[ | Sand Quantity

| Lessee

| Unnamed Road, Pathoda, Madhya 20.00 Cubic Meter

| KOTA KRISHNA PRAVEEN (STK052027983)

| Pradesh 466445, India
' Purpose Buyer's Details l
| Sale | ASHESH, MANDSAUR
—_— — ———— t— | - e - ——— ——— e — p— P ——— — ———
| State Destination To —| Route Details/Via
Madhya Pradesh Mandsaur | GOPALPUR
| Distance(Approx) Traveling Duration(Approx) | e-TP Generated On | e=TP Valid Upto —‘
| 391.1 KM 15 hours 2 mins |21-U7-2023 15:36:52 | 22-07-2023 06:42:00 |
Driver Name ' Driver Mobile No. '
ASHESH | 8827466213 ‘

Details of Registered Vehicle:

. . | = I Registered With ]
Vehicle No i Carrier Type Load Capacity(Cubic Meter): laro

| RJIOSGE8134 | Dumper 15,3282 |

| i | CHITTAURGARH

| State | Owner Name & Address

| RAJASTHAN | GURJAR CONTRUCTION-GRAM DISHIA BICHOLI INDORE MP

| Registered With MRD District | MRD Registraion ID No . ‘ Registration Date

| ALIRAJPUR 3B8957/ALIR/2022 Ie' 14-10-2022

1. This eTP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral.

Points to be Noted:

= The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unique €TP NO.

« The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

* In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,Illegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

+ The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)
of the department

= Itis mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

* Overloading a Vehicle is against the transportation rules, Use the Vehisle to transport the Mineral Quantity as per its loading capacity.

« The Amount paid for booked mineral QTY, Includes Royalty,DMF,NM Income Tax as applicable for the Lease,
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Mineral Resources Department, Govt. Of Madhya Pradesh minin :
g.mp.gov.in
TR T faumT, Aeney IR

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

U1 3T o9 & R QR Code T oY |
Travel time exceeded
Lease Details & Sand QTY to be Transported:
B - T
e-TP No. Date & Time of Transportation  District Tehsil
158011149259 '11-08-2023 17:30:00 [Sehnre | Rehti |
| Stock/Office Address : Sand Quantity |
essee
| Unnamed Road, Pathoda, Madhya 20.00 Cubic Meter
| | KOTA KRISHNA PRAVEEN (STK052027983)
Pradesh 466445, India |
Purpose Buyer's Details I
| Sale | VAKIL, MANDSAUR |
| State ' Destination To Route Details/Via |
' Madhya Pradesh Mandsaur BORDI |
i S L . = |
Distance(Approx) Traveling Duration(Approx) e-TP Generated On e-TP Valid Upto |
| 389.47 KM 14 hours 59 mins 11-08-2023 17:27:18 | 12-08-2023 08:29:00
Driver Name Driver Mobile No.
| VAKIL | 7773809415 !
Details of Registered Vehicle:
| . i Registered With ]
| Vehicle No | Carrier Type | Load Capacity(Cubic Meter): lnve |
| RI09GD5325 | Dumper 15,265 ’ |
[ | | CHITTORGARH |
| S | Owner Name & Address
| = !
RAJASTHAN | SWATI SHRIVASTAVA W/O BALKRISHNA SHRIVASTAVA-02 SHIVAJI MARG MEENA BAZAR |
| DEWAS C/O KRISHNA GOPAL SAHU 3/415 ATAL NAGAR NIMBAHERA CHITTAURGARH RJ 3126
SRS e =B W, 2l e iz = e e e N I e
| Registered With MRD District 1 MRD Registraion ID No | Registration Date
| DEWAS | 363281/DEWA/2022 | 15-03-2022

1. This €TP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral,

Points to be Noted:

The authenticity of an eTP may be checked/verified from the website of the departmant(mining.mp.gov.in} using its unique eTP NO.

* The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

In reference to the gazette natification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of lllegal Mining,Illegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral tra
registered with MRD for Mineral Transportation.

nsportation are required to be

* The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)
of the department

+ Itis mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.
* Overloading a Vehicle is against the transportation rules. Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

and Income Tax as applicable for the Lease,

i TR WY e . ewy Tros TR |
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Travel time exceeded

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

Lease Details & Sand QTY to be Transported:

x3 Mineral Resources Department, Govt. Of Madhya Pradesh
@i FTeF e, TeveRT e

mining.mp.gov.in

IHF! JudT @iE & ol QR Code T Y |

| e-TP No.
$9342358842

| Stock/Office Address
i Unnamed Road, Pathoda, Madhya
| Pradesh 466445, India

21-07-2023 15:32:00

Lessee

Purpose
Sale

State
Madhya Pradesh

Buyer's Details
PAWAN, ALIRAIPUR

Date & Time of Transportation | District

| Sehore

Tehsil
Rehti

KOTA KRISHNA PRAVEEN (STK052027983)

Sand Quantity
23.00 Cubic Meter

Destination To

Alirajpur

Distance(Approx)
|412.69 KM

Traveling Duration(Approx)
15 hours 46 mins

Route Details/Via
GOPALPUR,BADWA,KHARGAON

e-TP Generated On
21-07-2023 15:30:49

e-TP Valid Upto
22-07-2023 07:18:00

| Driver Name
PAWAN

Driver Mobile No.

8223050383

Details of Registered Vehicle:

Vehicle No
MPOSHI9576

i
| Carrier Type
| Truck

Load Capacity(Cubic Meter):
14.8035

RTO
INDORE

Registered With

| State
| MADHYA PRADESH

| Registered With MRD District
| KHARGONE

| Owner Name & Address

| RAJENDRA JAISWAL-C/O SANDEEP JAISWAL S/O PHOOL CHAND JAISWAL 17 DRAVID NAGAR

! SUDAMA NAGAR INDORE

| MRD Registraion ID No
|
| 388764/KHAR/2022

1. This eTP is valid, for Transportation of declared Mineral QTY on the date & time issued for
2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the

specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral,

Points to be Noted:

« The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unique eTP NO.

* The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported

against eTP

= In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,Illegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation,

= The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)

of the department

It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.
» Overloading a Vehicle is against the transportation rules. Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

» The Amount paid for booked mineral QTY, includes RWEIW,DMF.NWTM as applicable for the Lease.

o e My
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Mineral Resources Department, Govt. Of Madhya Pradesh mining.mp.gov.in

WS 9reF U, Ty A

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

TH@! dua WiEA & i QR Code W HY !

Travel time exceeded
Lease Details & Sand QTY to be Transported:
e-TP No. Date & Time of Transportation | District Tehsil I
59342358842 21-07-2023 15:32:00 Sehore | Rehti !
| Stock/Office Address o | Sand Quantity !
| Unnamed Road, Pathoda, Madhya | 23.00 Cubic Meter |

KOTA KRISHNA PRAVEEN (STK052027983) | [
| Pradesh 466445, India | [

Purpose : Buyer's Details

Sale | PAWAN, ALIRAJPUR
State : Destination To 1 Route Details/Via
Madhya Pradesh | Alirajpur GOPALPUR,BADWA, KHARGAON
| Distance(Approx) Traveling Duration(Approx) e-TP Generated On e-TP Valid Upto
; 412.69 KM 15 hours 46 mins 21-07-2023 15:30:49 22-07-2023 07:18:00
| Driver Name Driver Mobile No.
| PAWAN 8223050383
Details of Registered Vehicle:
: . Registered With ;
| Vehicle No | Carrier Type Load Capacity(Cubic Meter): — :
MPO9H19576 | Truck 14.8035 i

| | INDORE

| | = |

: State | Owner Name & Address |

| | RAJENDRA JAISWAL-C/O SANDEEP JAISWAL S/O PHOOL CHAND JAISWAL 17 DRAVID NAGAR
MADHYA PRADESH RAJENDRA

| SUDAMA NAGAR INDORE

Registered With Mﬁb District I[ MRD Registraion ID No
| KHARGONE JBBB?M}KHAR{ZOZZ

Registration Date
12-10-2022 |

1. This €TP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral.

Points to be Noted:

= The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unique eTP NO.

= The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

= In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,Illegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

« The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)
of the department

= It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

« Overloading a Vehicle is against the transportation rules, Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

« The Amount paid for booked mineral QTY, includes Royalty,DMF,N Ii Ind Income Tax as applicable for the Lease,

4
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Mineral Resources Department, Govt. Of Madhya Pradesh
G G faunT, AR A

mining.mp.gov.in

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

IHF! JuaT W & T QR Code T X |
Travel time exceeded
Lease Details & Sand QTY to be Transported:
e-TP No. Date & Time of Transportation | District Tehsil
52264662721 24-09-2023 20:25:00 | Sehore Nasrullaganj |
| Stock/Office Address | Sand Quantity

| Unnamed Road, Digwad, Madhya
| Pradesh 466446, India

Lessee

KOTA KRISHNA PRAVEEN (STK062023373) |

| 20.00 Cubic Meter

| Purpose

| Sale

| State

| Madhya Pradesh

Buyer's Details
AMIT JINDAL , UJJAIN
Destination To
Neemuch

| Route Details/Via |
| BORDI

| Distance(Approx)
441.33 KM

Traveling Duration(Approx)
16 hours 43 mins

| e-TP Valid Upto

i e-TP Generated On
' | 25-09-2023 13:08:00

| 24-09-2023 20:22:58

Driver Name
| SANTOSH

I Driver Mobile No.
ig?ussons

Details of Registered Vehicle:

| Registered with

| Vehicle No I Carrier Type Load Capacity(Cubic Meter): | RTO

| MP13ZC9454 | Dumper 13.135

: | UJJAIN
 state Owner Name & Address

! MADHYA PRADESH | MR SUNIL ONKARLAL-BHEISODA TAJPUR UJJAIN

! Registration Date
[ 21-04-2023

| Registered With MRD District
| UIJAIN

| MRD Registraion ID No
| 413967/U]A/2023

1. This TP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral,

Points to be Noted:

* The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unigue eTP NO.

* The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

= In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,lllegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

* The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gow.in)
of the department

+ It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

* Overloading a Vehicle is against the transportation rules. Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

+ The Amount paid for booked mineral QTY, includes MYEIW.DMENWTM as applicable for the Lease.
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Mineral Resources Department, Govt. Of Madhya Pradesh

GRS F1eE U, Favey IE mining.mp.gov.in

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

SH@! QU Wi @ fo’d QR Code %6 X |
Travel time exceeded
Lease Details & Sand QTY to be Transported:
| T
| e-TP No. | Date & Time of Transportation | District | Tehsil
54981252333 !29-09-2023 12:35:00 Sehore Budhni |
Stock/Office Address ' X sand Quantity ‘
essee |
| Budhni, Madhya Pradesh 466554, 20.00 Cubic Meter |
Indi KOTA KRISHNA PRAVEEN (STK062117144)
naia
| Purpose Buyer's Details
l Sale MUNNA, MANDSAUR
| State Destination To Route Details/Via
| Madhya Pradesh | Mandsaur GOPALPUR
Distance(Approx) Traveling Duration(Approx) e-TP Generated On e-TP Valid Upto
403.66 KM 15 hours 28 mins 29-09-2023 12:33:55 30-09-2023 04:03:00
Driver Name Driver Mobile No.
MUNNA 6263668011
Details of Registered Vehicle:

Vehicle No Carrier Type

| Registered With |

2.

32,

Load Capacity(Cubic Meter): |RTO
MPOSHIE605 | Truck |12.1481
| INDORE |
o Owner Name & Address
lck TRADERS-PROP CHANCHAL KUMAWAT 605 SAI KRIPA COLONY MR 10 ROAD VIJAY NAGAR

MADHYA PRADESH | |
| | INDORE
5 Registered With MRD District | MRD Registraion ID No | Registration Date |
| INDORE | 237494/INDO/2019 l 27-05-2019 |

1, This eTP is valid, for Transportation of declared Mineral QTY on the date & time issued for

The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY
It is mandatory to carry the eTP with the Vehicle during transportation of mineral.

Points to be Noted:

The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unique €TP NO.

The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,Illegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gow.in)
of the department

It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

Overloading a Vehicle is against the transportation rules. Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

The Amount paid for booked mineral QTY, includes Royalty, DMF,NMET and
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Mineral Resources Department, Govt. Of Madhya Pradesh sot :
mining.mp.gov.in
WS 1Y fHmT, Feme A L

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

Taa duar wie & @ QR Code T HY !
Travel time exceeded

Lease Details & Sand QTY to be Transported:

'e-TP No. Date & Time of Transportation | District | Tehsil
51174209660 11-09-2023 12:40:00 iSehore Nasrullaganj
Stock/Office Address L . Sand Quantity

essee
Unnamed Road, Digwad, Madhya | 16.00 Cubic Meter

KOTA KRISHNA PRAVEEN (STKD62023373)
Pradesh 466446, India

| Purpose Buyer's Details

Sale PAWAN, MANDSAUR
| state " DestinationTe =~ |Route Details/Via
| Madhya Pradesh Mandsaur GOPALPUR
| Distance(Approx) | Traveling Duration(Approx) e-TP Generated On e-TP Valid Upto
| 395.07 KM | 15 hours 10 mins 11-09-2023 12:38:30 12-09-2023 03:50:00
_i.‘:lrlver Nil.l-'l:m_ - Driver Mobile No. -
| PAWAN 8817929189

Details of Registered Vehicle:

| i ] ) Registered With
Vehicle No Carrier Type | Load Capacity(Cubic Meter):
|

RTO

MPO9H17999 Truck 11,5233 |
i : | INDORE
| e
i State Owner Name & Address
i MADHYA PRADESH | SOURABH JAT-NEMAWAR ROAD 440 DUDHIYA DUDHIA INDORE
| Registered With MRD District MRD Registraion ID No I Registration Date
i INDORE

| 233408/INDO/2019 | 01-05-2019

1. This eTP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral,

Points to be Noted:

* The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using its unique TP NO.

* The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

= In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,lllegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

* The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)
of the department

« It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

« Overloading a Vehicle is against the transportation rules, Use the Vehicle to transport the Mineral Quantity as per its loading capacity,

* The Amount paid for booked mineral QTY, includes Royalty, DMF,NMET and Income Tax as applicable for the Lease.

FrT——— A — v _ e T —— \-) TR , Ty T =
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Mineral Resources Department, Govt. Of Madhya Pradesh . ;
mining.mp.gov.in
WP WA T, Hem S TR

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

TH@! QU WiEH F ol QR Code W B |

Travel time exceeded
Lease Details & Sand QTY to be Transported:

e-TP No. | Date & Time of Transportation | District Tehsil

55892220272 | 30-09-2023 15:15:00 | Sehore Budhni

Stock/Office Address | i | sand Quantity

| Lessee

VXQV G7 Jontala Madhya Pradesh 18.00 Cubic Meter

e i KOTA KRISHNA PRAVEEN (STK062224437)

ndia [
Purpose Buyer's Details ,
| sale BADRI PRASAD MUDGIL . !
| State Destination To ‘ Route Details/Via ,'
| Madhya Pradesh Mandsaur | GOPALPUR
F —_— i —_ - - —_ - R - _I>
Distance(Approx) Traveling Duration(Approx) | e-TP Generated On e-TP Valid Upto
|437.72 KM 16 hours 35 mins ‘30-09-2023 15:13:11 1 01-10-2023 07:50:00
: Driver Name | Driver Mobile No.

|
RAJA | 9399693951

Details of Registered Vehicle:

| . Registered With

Vehicle No | Carrier Type | Load Capacity(Cubic Meter): R7o
MPOSHHE420 | Truck | 12.2475

INDORE
State Owner Name & Address
MADHYA PRADESH fAJAY MEENA S/0 MOHANLALJI NEENA-22 BAIGRAM SIMROL TEH MHOW INDORE
Registered With MRD District i MRD Registraion ID No Registration Date
INDORE 297713/INDO/2020

02-11-2020

1. This eTP is valid, for Transportation of declared Mineral QTY on the date & time issued for

2. The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the
specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral.

Points to be Noted:

» The authenticity of an eTP may be checked/verified from the website of the department(mining.mp.gov.in) using Its unigue eTP NO.

* The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported
against eTP

» In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,Illegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be
registered with MRD for Mineral Transportation.

» The procedure of Vehicle Registration is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gowv.in)
of the department

+ It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.

« Overloading a Vehicle is against the transportation rules, Use the Vehicle to transport the Mineral Quantity as per its loading capacity.

+ The Amount paid for booked mineral QTY, includes Royalty, DMF,NMET and Income Tax as agplicable for the Lease,

- i
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Mineral Resources Department, Govt, Of Madhya Pradesh

mining.mp.gov.in

Electronic Transit Pass(e-TP) for Sand Mine (For Stockist)

@1 Qv W9 F @ QR Code T HY |
Travel time exceeded
Lease Details & Sand QTY to be Transported:
e-TP No. Date & Time of Transportation |District Tehsil
57229641736 07-07-2023 20:20:00 Dewas Khategaon
Stock/Office Address Sand Quantity

Lessee
NH47, Dulwa, Madhya Pradesh

455339, India

PARAM AGENCIES Dulwa Stock (STK062022877)

16.00 Cubic Meter

Purpose Buyer's Details
Sale AJAY, MANDSAUR
| State Destination To Route Details/Via
| Madhya Pradesh Mandsaur KHATEGAON
| Distance(Approx) Traveling Duration(Approx) e-TP Generated On e-TP Valid Upto
1340.65 KM 13 hours 22 mins 07-07-2023 20:15:36 08-07-2023 09:42:00

| Driver Name
| a1y

Driver Mobile No.
6264980078

Details of Registered Vehicle:

| Vehicle No

Registered With

Carrier Type t Load Capacity(Cubic Meter): WO
| MPOSHH6707 Truck |9.585
| INDORE
p——— 1
| State Owner Name & Address

| MADHYA PRADESH

M/S BALAJI ENTERPRISES-PROP SANJAY SHARMA UG -45 BARWANI PLAZA PALASIA INDORE

| Registered With MRD District

| INDORE 170686/INDO/2018
L

MRD Registraion ID No

Registration Date
20-06-2018

1. This €TP is valid, for Transportation of declared Mineral QTY on the date & time issued for
2, The Vehicle registered with MRD for Mineral Transportation & for which this eTP is generated, may only be used for the transportation of the

specified Mineral QTY

3. It is mandatory to carry the eTP with the Vehicle during transportation of mineral.

Points to be Noted:

« The authenticity of an €TP may be checked/verified from the website of the department(mining.mp.gov.in) using its unigue eTP NO.
= The required Mineral quantity is booked in advance by paying Royalty & Other charges.Out of this quantity specified mineral is transported

against eTP

» In reference to the gazette notification,issued by the Mineral Resource Department(MRD),GoMP for Prevention of Illegal Mining,lllegal
Transportation & Storage Rules 2006 dated 6th April 2012,all the Vehicles engaged/being used for mineral transportation are required to be

registered with MRD for Mineral Transportation.

» The procedure of Vehicle Registration Is simple & Vehicle Registration may be obtained ONLINE from the Official website(ekhanij.mp.gov.in)

of the department

» It is mendatory to carry out the documents of Vehicle Registration,with the vehicle during transportation of mineral.
» Overloading a Vehicle is against the transportation rules. Use the Vehicle to transport the Mineral Quantity as per its loading capacity.
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S.N |District

Mis Stock e-TP

Towr - dreve % ) b\f._uas_ylw T2ay - b1]o7/202.3

Stockist Name/Stockist Id |[Stockist Address Stockist type |Balance
o. quantity
(Cu.m)

1|Sehore KOTA KRISHNA PRAVEEN Unnamed Road, Digwad, Madhya Pradesh |H1 108148.23
(STK062023373) 466446, India

2|Sehore KOTA KRISHNA PRAVEEN VXQV G7 Jontala Madhya Pradesh India H1 21463.59
(STK062224437)

3|Sehore KOTA KRISHNA PRAVEEN Unnamed Road, Pathoda, Madhya Pradesh |H1 170581.1527
(STK052027983) 466445, India

4|Sehore KOTA KRISHNA PRAVEEN Unnamed Road, Dobi, Madhya Pradesh H1 82.32
(STK062018321) 466554, India

5|Sehore KOTA KRISHNA PRAVEEN Unnamed Road, Chipaner, Madhya Pradesh |H1 17.24
(STK062122876) 466331, India

6/Sehore KOTA KRISHNA PRAVEEN Neelkanth Rd, Sonthiya, Madhya Pradesh H1 6483.1996
(STK062109928) 466331, India

7|Sehore KOTA KRISHNA PRAVEEN Unnamed Road, Nonbhet, Madhya Pradesh [H1 42.455
(STK062018514) 466448, India

8|Sehore KOTA KRISHNA PRAVEEN Budhni, Madhya Pradesh 466554, India H1 161440
(STK062117144)

9{Sehore KOTA KRISHNA PRAVEEN Mogra, Madhya Pradesh, India H1 1.44
(STK062224619)

Total - 468259.6273




Search Data

Showing 1 to 10 of 25

S$RY¥*Mining Pending v Q Search
© Dashboard
Export To Excel
O | stockisT LsT O
]
Stockist Package H1 Stockist/ Non Is this a stockist for policy
& S.No. Name Email Mobile District District H1 Stockist before October 20237 Status | Action
g [l Rahul Singh ( STK062323697 ) rahulsingh023100@gmail.com % 9179022962 Sehore - Non H1 Stockist Yes Pending r4
(] v -
| 2 Rajkumar ( STK052314443 ) annumalviya703@gmail.com % 7747059208  Sehore - Non H1 Stockist Yes Pending =&
— x @®
i) , . :
3 Imran khan ( STK052310274 ) arshmaninfra@gmail.com % 9425009567  Sehore - Non H1 Stockist Yes Pending = [
x @
O
4 GAJENDRA SINGH ( gs0018172@gmail.com % 9340907781 Sehore - Non H1 Stockist Yes Pending | &
5TK032314663 ) v @
5 NETS ( STK032314544 ) kushwahaa169@gmail.com ¥ 8516887509 Sehore - Non H1 Stockist Yes Pending 4
v ®
6 RAM SWROOP MEENA ( goyal56com@gmail.com % 8959605167  Sehore - Non H1 Stockist Yes Pending = [
5TK022314746 ) x } &
7 RAHUL VERMA ( STK022312973  rv06989@gmail.com X 9893101637  Sehore - Non H1 Stockist Yes Pending = &
) x ®
8 Jagdish verma ( STK022311823) | jagdishverma7217@gmail.com X 9229781140 | Sehore - Non H1 Stockist Yes Pending = &
x @
9 Mahesh verma ( STK022302929  sethabhishek8085@gmail.com X% 9584718475 Sehore - Non H1 Stockist Yes Pending =
) x ®
10 UNIVERSAL PRASHI BUILDCON (  universalprashibuildcon@gmail.com | 9425638394  Sehore - Non H1 Stockist Yes Pending =
STK102208769 ) x x @
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Pending v Q, Search
@ Dashboard
Export To Excel
B stockisT LisT O
0O
Stockist Package H1 Stockist/ Non Is this a stockist for policy
- S.No. Name Email Mobile District District H1 Stockist before October 20237 Status  Action
1 KOTA KRISHNA PRAVEEN ( prabhakarmailarapu9@gmail.com | 8815979826  Sehore fiz H1 Stockist Yes Pending @[
] STK062224437 ) v x @
r 12 KOTA KRISHNA PRAVEEN ( ajaykush0@gmail.com v 7993610801 Sehore - H1 Stockist Yes Pending 74
STK062224619) v @
O :
13 KOTA KRISHNA PRAVEEN ( sableprachi1998@gmail.com « 8602516864  Sehore - H1 Stockist Yes Pending &
STKDG2122876) v &
O
14 K PRAVIN ( STK062122364 ) k.karan54@yahoo.com 8602951590 Sehore - Non H1 Stockist Yes Pending 74
o ®
15 KOTA KRISHNA PRAVEEN ( | sushilvirgo@gmail.com 6265681649 | Sehore - H1 Stockist Yes Pending 74
STK062117144 ) x u e
16 K PRAVIN ( STK062115762 ) chotu.singh74@yahoo.com v 8109948842 Sehore | = Non H1 Stockist Yes Pending e 4
v @®
17 KOTA KRISHNA PRAVEEN ( jayanthkumar905@gmail.com v 9390053011 Sehore : H1 Stockist Yes Pending 4
STK062109928 ) v @
18 K PRAVIN ( STK032126323) hunt.key@yahoo.com v 8109996869  Sehore - Non H1 Stockist Yes Pending r4
v ®
19 BHUPEMNDRA SINGH THAKUR ( governmentvaluver@nviboi.com ¥ 9752917283 Sehore - Non H1 Stockist Yes Pending =
STKO12123421) x [
20 ramesh ( STK122024885 ) kollarameshbro@gmail.com + 6264082457 Sehore - Non H1 Stockist Yes Pending &
v @®
Showing 11 to 20 of 25




Search Data

../%}r ] \,\..
SEAU*Mining | Pending v Q Search
® Dashboard
Export To Excel
D
STOCKIST LIST
O . :
Stockist Package H1 Stockist/ Non H1  Is this a stockist for policy
o S.No. Name Email Mobile District District Stockist before October 20237 Status  Action
— (] Satish mewada ( satishmewada220@gmail.com | 8989440220  Sehore - Non H1 Stockist Yes pending (&
O STK062028141) x x ®
| 22 KOTA KRISHNA PRAVEEN ( pravikota@gmail.com ¢ 7489553286  Sehore - H1 Stockist Yes pending [
STK062023373) v -
i} ;
23 KOTA KRISHNA PRAVEEN ( priya@netsl.net + 7000513336 Sehore - H1 Stockist Yes Pending 4
STK062018514) x ®
i)
24 KOTA KRISHNA PRAVEEN ( kota.bandhavi@gmail.com 7415145056 Sehore - H1 Stockist Yes Pending 4
STK062018321) v @
25 KOTA KRISHNA PRAVEEN ( kota@powermech.net v 6263469054 Sehore - H1 Stockist Yes Pending 74
STK052027983 ) x @

Showing 21 to 25 of 25
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Pending v Q Search
® Dashboard
Export To Excel
|
STOCKIST LIST
D . s . . .
Stockist Package H1 Stockist/ Non Is this a stockist for policy
o S.No. Name Email Mobile District District H1 Stockist before October 20237 Status  Action
1 Mukhram ( STKD22213436 ) manojrathod0294@gmail.com ® 9098120352 Dewas - Non H1 Stockist Yes Pending 4
()} x ®
o 2 Ram ji ( STK082123494 ) dyelogair@honeys.be % 8718909558 Dewas - Non H1 Stockist Yes Pending =
x ®
£ i :
3 PARAM AGENCIES ( bkirar.bpl@gmail.com « 9425004794 Dewas - H1 Stockist Yes Pending r4
STK062111619) v ®
i
4 PARAM AGENCIES ( parmanivishwas@gmail.com v 9479582282 Dewas - H1 Stockist Yes Pending = [
STK062111471) v ®
5 PARAM AGENCIES ( parmanivishwas@hotmail.com + 9630654896 Dewas - H1 Stockist Yes Pending e 4
STK012121235) v ®
6 PARAM AGENCIES ( vikas.parmani@gmail.com « 9131687132 Dewas - H1 Stockist Yes Pending | (&
STK012121449) v ®
7 PARAM AGENCIES ( vikasparmani@gmail.com + 9425004896 Dewas - H1 Stockist Yes Pending 74
STK012121118) v &
8 RAJESH BHATI ( STK122002871) chouhancyber@gmail.com % 9826364775 Dewas . Non H1 Stockist | Yes Pending r4
x | @
9 PARAM AGENCIES Dulwa Stock ( marketing@paramagencies.com 8319547327 Dewas - | H1 Stockist | Yes pendng [
STK062022877 ) v @
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Annexure V


/ I I B THORT Y 202324
(5| o Reiw A — e w1 | o e @ @ Y | s i o s

1| 12/4/2023 01 UIRTE] 03 ¢TEX el bkl 200 301000 301000

2 | 127472023 01 WHE 01 2EEx efel fed 90 136000 136000

3| 187472023 w79 kG| 12 46000 46000

4 | 18/4/2023 EeT 7 LGl 15 57250 57250

5 | 247472023 TEX el LGl 6 23500 23500

6 | 16/5/2023 eFex el A 3 5500 5500

7 | 18/5/2023 gaex Efelt X 14 53500 53500

8 | 18/5/2023 gey 2feht W 14 53500 53500

9 | 19/5/2023 EEICIRENIET X 30 113500 113500

10| 24/5/2023 S e X 14 53500 53500

11| 24/5/2023 YEeE 7HE b Skl 34 52000 52000

12| 28/5/2023 Tide FUE LG 27 102250 102250

13| 5/6/2023 QEan 7Y W 27 102250 102250

14| 5/6/2023 EIEE NI Xa 27 102250 102250

15| 22/6/2023 RGN LG 27 102250 102250

16 | 22/6/2023 YHe T @ 27 102250 102250

17| 22/6/2023 YEed A9 kG 27 102250 102250

18| 22/6/2023 UEe 79 - 27 102250 102250

19| 23/6/2023 TiEeT "9 LG 27 102250 102250

20| 29/6/2023 T 7R xd 14 53500 53500

21| 29/6/2023 STl 7EE EG | 14 53500 53500

22| 29/6/2023 T qEE EG 14 53500 53500

23| 57772023 a9 kG 3 12250 12250

24| 317/2023 01 WHIEl 5 01 ST erell b il 80 121000 121000

25| 15/10/2023 oEER B Eo | 15 54550 54550

26 | 28/10/2023 UEeT F9E kG 30 113500 113500

27| 21/11/2023 wEE 79 ¥ 27 102250 102250

28| 21/11/2023 TEE FEE EGH 27 102250 102250

29| 21/11/2023 GIEH kG 27 102250 102250

30| 22/11/2023 TR faedt 50 76000 76000

31| 25/11/2023 wEE 79 kGl 27 102250 102250

32| 2/12/2023 W "9 w 27 102250 102250

33| 211202023 e d 27 102250 102250

34| 9/12/2023 01 9Fa 7A 01 SR Sl 56 85000 85000

35| 18/12/2023 wHE w1 kG 30 113500 AT Heldey ¥ gaferd
36 | 18/12/2023 FETE 9 ¥ 30 113500 113500

37| 18/12/2023 Edsici i W 30 113500 113500

38| 18/12/2023 TTEE] 7 G| 30 113500 113500

39| 18/12/2023 SHE A LGl 30 113500 113500

40 | 21/12/2023 g 79 vd 40 151000 151000

41| 22/12/2023 ERL fired 50 76000 76000

42| 30/12/2023 ST 7 3 15 57250 57250"

43| 1/1/2024 1a Eu k0 3 12250 AT, Doide} § WAl

44| 1/1/2024 1 gt ¥ 3 12250 12250

45|  1/1/2024 g g ¥ 3 12250 12250

46| 1/1/2024 1 go ‘m 3 12250 R Feldex A wafer |

a7| 1712024 A1 §o ¥ 3 12250 A HorRR A wafe |

48 10/1/2024 EL & 40 61000 61000 _‘

49 | 10/1/2024 02 ST 7Y 01 W fired) 140 211000 211000 R

50 10/1/2024 G‘Tt'ﬁm 79 b Ll 35 53500 53500 —\
51| 16/1/2024 i 4 frreel 16990 25486000 A TR N At |
52| 28/1/2024 2aer 2T X 27 102250 102250 |
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X 27 102250 102250
SR kil 27 102250 102250
28/1/2024 iR S5 27 102250 102250
28/1/2024 REER e X 27 102250 e Foaer & gt
3/2/2024 LK R X 3 12250 12250
58| 3/2/2024 MR X 3 12250 12250
59| 3/2/2024 1 o X 3 12250 12250
60 | 3/2/2024 MGG Gl 3 12250 12250
61 3/2/2024 BIC] -fa'a—'i £ 3 12250 12250
62| 3/2/2024 1 g9 X 3 12250 12250
63| 3/2/2024 ra o EG 3 12250 12250
64| 3/2/2024 a9 gu X 3 12250 12250
65 3/2/2024 g goi EG 3 12250 12250
66 | 3/2/2024 RICEECE] X 3 12250 12250
67| 3/2/2024 T3 $5 il 3 12250 12250
68| 3/2/2024 Aq g LG :3 12250 12250
69| 3/2/2024 1T F9 LG 3 12250 12250
70| 372/2024 REETE Lo 3 12250 12250
71|  3/2/2024 1 S X 3 12250 12250
72| 37272024 IR ¥ 3 12250 T HoaeR § yEred
73| 11/2/2024 diEe 73 £ 40 151000 151000
74 | 11/2/2024 dimed 7eA LG 40 151000 151000
75| 16/2/2024 SR et 50 76000 TqTed Heiged | gafed
76 | 25/2/2024 Urde "I faed 60 91000 91000
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e IRaET ) TEET T 202324

3. | o<t fR=iw e | v wfe @ : ;
: T TR o o | v (e, | SR s o i
2/4/2023 TR s 5
5 3/4/2023 =~ = 219750 219750
. 25 61170 61170
3 12/4/2023 TR
. b il 15 212250 212500
‘ 12/4/2023 TR
e 16 213000 213000
s 12/4/2023 2R 2feh 0] 3 e T
6 12/4/2023 éaar el RR) e e
7 12/4/2023 |UR HoH 17 45826 45826
8 12/4/2023 eIex afel X 3 31675 31525
o 12/4/2023 IR X 10 P —
1 | 12/4/2023 oaeR efeh X 3 31625 31625
1 12/4/2023 2aer efell X 3 31625 31625
12 12/4/2023 cTeR efell fredY 3 31400 1400
1 12/4/2023 eI el fred 3 31400 31400
1 12/4/2023 TR X 24 38500 S50
1 12/4/2023 ¢aex efcl fired 3 31400 31400
16 13/4/2023 eaeR el ¥ 3 31625 31625
7 13/4/2023 caex efell Iq 3 31625 31625
18 13/4/2023 ¢aex eell Xd 3 31625 31625
2 13/4/2023 oA Xd 3 31625 31625
20 14/4/2023 caex efell EG 3 31625 ATHT Hoidex ¥ waierd
2 14/4/2023 oaex efell X 3 31625 31625
22 14/4/2023 caex giell X 3 31625 31625
7 14/4/2023 ZaeR gfell Xd 3 31625 31625
2¢ 15/4/2023 2aex efell X 3 31625 31625
25 15/4/2023 gaex erell G| 3 31625 31625
26 15/4/2023 Zaew gfel Xd 3 31625 31625
27 16/4/2023 ZaeY efell fircé 3 31400 31400
28 18/4/2023 Zael giell EG} 3 31625 31625
29 19/4/2023 2aex efdl X 3 31625 31625
30 24/4/2023 TR Xd 24 88500 88500
n 26/4/2023 LT fired 17 31266 31266
32 28/4/2023 TR Xd 30 112250 112250
33 9/5/2023 TR fired 10 219000 219000
34 16/5/2023 gdex gidil g 5 29750 29750
3 17/5/2023 2aex efcll d 3 31625 - 31625
36 20/5/2023 gaex gfcl d 3 31625 31625
3 24/5/2023 T faed 14 211500 211500
38 3/6/2023 By d 20 438500 438500
3 9/6/2023 SUY X 30 457250 457250
w | 9/6/2023 TR @ 30 457250 457250 |
a 15/6/2023 SW ¥ 24 88500 88500 \
@ | 20/6/2023 TR W 17.5 22570 22570 B
s | 21/6/2023 TR X 2 44750 44750 B
“ 21/6/2023 W X 23 101625 \ 101625 \
s | 25/6/2023 | eaeX gic X 3 31625 31625 B
« | 26/6/2023 W d 26.5 143187 143187 -\




4 iﬁﬁgiﬂﬁ $ :: 2.5 143187 143187
o | 27/6/2023 = = "2 zgzgz 20375
| 27/6/2023 TR = : 5930
si | 27/6/2023 o = 25 110375 110375
2| 27/6/2023 = = 25 110375 110375
s | 27/6/2023 - 25 110375 110375
so | 27/6/2023 pr— E 25 110375 110375
ss | 27/6/2023 o = 5 110375 110375
s 4/7/2023 == 25 110375 110375
s | 11/7/2023 — g;;n is 214500 214500
s | 11/7/2023 e = =1 948 99438
» | 17/7/2023 ; 25 i 99438
« | 24/7/2023 3£ % 2 e 29166
18 233400
&1 24/7/2023 TR o o . o 23313;40000
e | 24/7/2023 SW X 28 176000 176000
& 25/7/2023 TR Y - e A
s | 25/7/2023 Sk Xd 30 208813 208813
s | 26/7/2023 SN Biell Xd 1 27875 27875
s¢ | 26/7/2023 | 2R A X 1 27875 S
&7 26/7/2023 2qR Brell [ 1 27875 = g~
ss | 26/7/2023 CaR 2 X 1 27875 s
© | 26/7/2023 2dR 2fell X 1 27875 27875
70 26/7/2023 gaex efell X 1 27875 27875
n | 26/7/2023 ey efell Xd 1 27875 27875
= | 28/7/2023 S fredt 19 43900 43900
73 | 31/7/2023 TWR Xa 30 208813 208813
7 1/8/2023 TR Xd 10 219750 219750
75 3/8/2023 gaex efelt fired 3 31400 31400
76 3/8/2023 TR X 10 219750 219750
| = | 3/8/2023 SR X 16 22146 22146
[ 7 8/8/2023 Tqex efen S 3 31400 31400
7 8/8/2023 TR X 23 66625 66625
80 9/8/2023 TR X 17 230700 230700
81 18/8/2023 gaex efdl Xd 10 44750 44750
82 20/8/2023 Zaex efcil X 3 31625 31625
e3 20/8/2023 gaex efell £G 3 31625 31625
o 23/8/2023 Zae gfell X 4 32000 32000
85 26/8/2023 gaex gfell ¥ 3 31625 31625
&6 26/8/2023 Lo ¥d 20 48500 48500
87 26/8/2023 TW d 20 438500 438500
&8 26/8/2023 EEASAR] X 3 31625 31625
8 26/8/2023 eqex efcll Xd 3 31625 31625 |
e | 28/8/2023 TR S5l 10 2::77;: 2:37725;1 J
91 | 29/8/2023 SR ToH 17 :
92 2;;,';2023 TR X 25 447875 R Toraex W yete |
s | 5/9/2023 R il 24 75166 | 75166 J\
s | 8/9/2023 IR firedl 23 65555 | 65555
s | 10/9/2023 | edex el | W 31625 | 31625 \
% | 10/9/2023 | waex Efefl X 3165 | 31625 J\
o | 10/9/2023 | @aeX Efchl 5 3165 | 31625
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o8 14/9/2023 TR eielt ¥ 3 31625 31625
09 19/9/2023 E‘m G| ¥ 3 31625 31650
w | 1997203 | I | 3 31625 31625
— | APB | SR | W 16 231000 231000
2 1 30/9/2023 | xR | 3 31625 31625
= | 30/9/2023 | Zaex @ X 3 31625 31625
2 | 30/9/2023 | ewew @t XA 3 31625 31625
105 30/9/2023 é’ﬂﬁ? eieh EG 3 31625 31625
106 30/9/2023 IR gieh B 3 31625 31625
17 | 19/10/2023 SR fred) 20 437000 437000
18 | 19/10/2023 SR fred) 30 92850 92850
109 | 19/10/2023 TW fred) 24 116213 116213
1o | 19/10/2023 SR fred 15 228000 228000
m | 19/10/2023 S fired 15 228000 228000
12 | 19/10/2023 TR fred) 15 228000 228000
1w | 23/10/2023 TR fired 30 457250 ATAT FeAde? ¥ gaferd
ue | 31/10/2023 TR Xd 25 110375 110375
us | 1/11/2023 SR fredh 19 43900 43900
ue | 2/11/2023 IR firedh 15 228000 228000
w | 2/11/2023 TR fired 15 228000 228000
us | 2/11/2023 W fired 15 228000 228000
us | 3/11/2023 TR Xd 25 110375 110375
| =0 | 9/11/2023 SR i 25 110375 110375
| = | 2271172023 SW et 10 219000 219000 _
[ = | 22/11/2023 TR fred 15 228000 AT Heigey | Faferd
| = [ 2271172023 SR fred 29 72200 12
| =2 | 2271172023 W fired 21 72500 72500
25 | 22/11/2023 TR fired 21 72500 72500
26 | 22/11/2023 Sk qoH 10 208500 A
w | 25/11/2023 SR T 23 SHans o
e | 25/11/2023 W fireer 21 16510 e
s | 28/11/2023 | edeR el | X 2 e 31625
o | 28/11/2023 | edex el | X 3 21625 —
131 1/12/2023 SW ﬁ‘t’a 30 ::zzs 58500
el WL . - 230 31625 31625
133 | 8/12/2023 eaex Eif?‘ﬁ é"ﬁ 31625 AT Podex ¥ vt
s« | B/12/2023 | eaeR i kil 2 e 31625
135 | 8/12/2023 R fﬁf'ﬁ i'ﬂ : 31625 31625
136 | 8/12/2023 edey gicl = : 31625 31625
| 8/12/2023 gaev gl ¥ 3 = e — e R
s | 8/12/2023 | @dex @icl s 2 ::25 31625
o | 8/12/2023 | e @Dl | X > 35375 35375 l
wo | 9/12/2023 | eaxefell | W 3 —r 35375 |
w1 | 9/12/2023 SW L 2 26029 YA Fadex ¥ yafad |
12 | 10/12/2023 Tb’_q? ™ = 26029 RMUTAY $eldex W vt \
143 10/12/2023 W Wi :; 26029 l EIRIGE W ﬁ Wﬁfﬁ \
we | 10/12/2023 SW ‘{:;" = 10375 | - o § v |
145 19/12/2023 E—;"qu.' = = 110375 \ 110375 \
e | 19/12/2023 G'T\’ = ™ 110375 \ 110375 J
w | 20/12/2023 SR c e o375 | 110375 |
18 | 20/12/2023 S
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49 20/12/2023
= 22::1;;;2023 m;qqﬁsﬁ ﬁiﬁﬁ 4 32563 32563 |
| 24/12/2023 == = 15 228000 AT Felgex H gafera
12| 24/12/2023 - e 24 88500 88500
13| 24/12/2023 o r— 19 43900 43900
¢ | 24/12/2023 o = 24 88500 88500
15| 24/12/2023 o e o 88500 88500
16| 24/12/2023 R = i; Gae00 66400
157 24/12/2023 =R - = 44750 44750
s | 26/12/2023 o = = i 88500 _
159 28/12/2023 p— = = 446875 ATAT Herae? H gaferd
1% | 29/12/2023 =m0 o & 110375 110375
161 29/12/2023 W o o 110375 110375
T e 22
| 29/12/202 ' Z
= 3; 1?;2022 aﬁ;“;ﬁ :: 235 110375 110375
s | 30/12/2023 eaeR efeh X 3 :igzz ;;:ﬁ:
1 | 30/12/2023 2R efell X 3 31625 31625
1 | 30/12/2023 | e@RX Efel X 3 31625 31625
168 8/1/2024 W ¥ 22 97500 97500
169 9/1/2024 TaEx ol LGl 3 31625 31625
7o 9/1/2024 caex efell kG 5 35375 AT HAde A gafed
n 9/1/2024 caex efell XA 5 35375 35375
172 8/1/2024 gaex erell X 3 31625 31625
173 8/1/2024 gae efell Xd 3 31625 31625
174 9/1/2024 gaer efell EG 5 35375 35375
a7s 9/1/2024 gaex gfell £ 3 31625 31675
we | 15/1/2024 gaex erdl ¥ 3 31625 31625
177 17/1/2024 gaex gfell EG| 3 31625 31625
we | 17/1/2024 gaer 2l X 3 31625 31625
ws | 17/1/2024 gaex gfdl X 3 31625 31625
160 17/1/2024 zae gidl d 3 31625 31625
161 17/1/2024 gaex giell Xd 3 31625 31625
182 19/1/2024 gaer gidl Xd 3 31625 31625
w1 | 21/1/2024 gaee gidl EG| 3 31625 31625
e | 21/1/2024 gaex gl ¥ 3 31625 31625
185 27/1/2024 gaeY gidl ¥d 3 31625 31625
186 27/1/2024 gaex gid ¥d 3 31625 31625
187 27/1/2024 gdex gial ¥ 3 31625 31625
e | 29/1/2024 SuY v 27 154125 154125
189 29/1/2024 T ¥ 25 110375 110375
wo | 29/1/2024 W ¥ 25 110375 110375
i | 29/1/2024 éa'e—g CAT I 1351:12255 i égig
w2 | 29/1/2024 SR B TS W S—
e BT " ; R 25 110375 110375
193 29/1/2024 sl
| & 1 va 3 31625 31625
e | 2912024 | egex et | XMW L ——— e G s
L - 2d 27 154125
195 ML__L——;H—” 24 88500 88500
w | 3204 | ST 2 48500 48500
w | 32024 | ST e 4 | 48500 48500
. — ] TW e
198 __3_;/_11{_025________?———_}?—[——' ____—ﬁ————-" 88500 88500
w | 3y | ————
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1/2/2024 Sk X 23 121486 121486

o | 1/2/2024 SR X 25 110375 110375 J
o | 1/2/2024 IR W 23 121486 121486 =
203 1/2/2024 SR R 23 121486 121486 [
24 | 1/2/2024 AN A 27 101284 101284 |
25 | 4/2/2024 SR fredt 18 65342 65342 '}
e 4/2/2024 TR fred) 18 65342 65342

07 | 8/2/2024 2FR Th N 3 31625 31625

208 8/2/2024 2aex e LG 3 31625 31625

9 | 24/2/2024 W X 25 110375 110375

m0 | 24/2/2024 SW LG 25 110375 ATy Feide] H yaferd

m | 25/2/2024 SR RG] 25 110375 110375

n2 | 25/2/2024 SN X 25 110375 110375

13 | 25/2/2024 TR X 25 110375 110375

ns | 25/2/2024 TR Xd 25 110375 110375

us | 25/2/2024 TR X 25 110375 110375

ue | 29/2/2024 TR RG] 23 66625 66625
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ST HERIT B Sy o 202324

@ | o< feqis | are
1 TR W e | e [ anids| o onies
il Rk fredy 14 51400 51400
2 21/7/2023 TR T ” — e
i ~bF2038 SR gad 14 22000 22000
) i SW béSid! 30 46000 46000
s | 29/7/2023 TR ¥ 25 94750 mﬁm i
6 29/8/2023 ELAEAR Xd 4 16000 16000
7 2/9/2023 TR Xd 20 76000 76000
8 4/9/2023 TWR Xd 20 76000 76000
s 5/9/2023 S X 40 151000 151000
10 5/10/2023 SR X 15 57250 57250
11 7/12/2023 SR LG 30 113500 113500
12 | 7/12/2023 SRR X 25 94750 94750
13 8/12/2023 TR RG] 20 76000 76000
w | 29/12/2023 | @R Efell LG 30 145125 145125
s | 29/12/2023 e Xd 20 76000 ngjm A
16 1/2/2024 TR fied 20 73000 73000
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A. Copy of Environmental Clearance(if any) Uploaded in XGN on 04/10/2023 11:34:03 from IP No: 49.36.19.101.

B. 157936-The M.P. State Mining Corporation Limited (Ambajdid-02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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B. 157939-The M.P. State Mining Corporation Limited (Badgaon -02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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1. The proposed sand mine of District Sehore auctioned as pr tender dated 29-06-2023 has been
updated in the new District Survey Report and uploaded new DSR.

2. The aninual production capacity of proposed sand mines in approved mining plan is not
exceeding the quantity mentioned in the letter of intent (Lol).

3. The field verification/spot verification of leases has been done and now the replenished

available quantity is 360000 cubic meter of sand mentioned in the annual replenishment study
of approved mining plan.

4. That the earlier PP has complied all the EC conditions and any legal issue related with EC is not
pending in the court.

5. Prior Environment Clearance issued by SEIAA is not exceed the time period of five years.
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B. 157942-The M.P. State Mining Corporation Limited (Jawasa-02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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A. Coply of Environmental Clearance(if any) Uploaded in XGN on 04/10/2023 12:46:55 from IP No: 49.36.19.101.
B. 157944-The M.P. State Mining Corporation Limited (Babri-02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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:46:55 from 0: 49.36.19.101.
B. 157944-The M.P. State Mining Corporation Limited (Babri-02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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and undertakes that the furnished information is CORRECT & ACCURATE.
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(if any) Uploaded in XGN on 04/10/2023 12:52:39 from IP No: 49.36.19.101.

B. 157945-The M.P. State Mining Corporation Limited (Jahajpura-01 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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B. 157945-The M.P. State Mining Corporation Limited (Jahajpura-01 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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Case No. 7625/2020

B. 157946-The M.P. State Mining Corporation Limited (Jahajpura-02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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B. 157946-The M.P. State Mining Corporation Limited (Jahajpura-02 Sand Mine) accepts the LEGAL lisl)oisihi_li_tx e |
and undertakes that the furnished information is CORRECT & ACCURATE.
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1. The proposed sand mine of District Sehore auctioned as pr tender dated 29-06-2023 has been
updated in the new District Survey Report and uploaded new DSR.
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pending in the court.
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Case No. 7625/2020

A. Copy of Environmental Clearance(if any) Uploaded in XGN on 04/10/2023 12:56:40 from IP No: 49.36.19.101.
B. 157946-The M.P. State Mining Corporation Limited (Jahajpura-02 Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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and undertakes that the furnished information is CORRECT & ACCURATE.
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1. The proposed sand mine of District Sehore auctioned as pr tender dated 29-06-2023 has been
updated in the new District Survey Report and uploaded new DSR.

2. The annual production capacity of proposed sand mines in approved mining plan is not
exceeding the quantity mentioned in the letter of intent (Lol).

3. The field verification/spot verification of leases has been done and now the replenished
available quantity is 218520 cubic meter of sand mentioned in the annual replenishment study
of approved mining plan.

4. That the earlier PP has complied all the EC conditions and any legal issue related with EC is not
pending in the court.

3. Prior Environment Clearance issued by SEIAA is not exceed the time period of five years.
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A. Copy of Environmental Clearance(if any) Uploaded in XGN on 04/10/2023 13:00:27 from IP No: 49.36.19.101.
B. 157947-The M.P. State Mining Corporation Limited (Jajna Sand Mine) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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and undertakes that the furnished information is CORRECT & ACCURATE.
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A. Copy of Environmental Clearance(if any) Uploaded in XGN on 06/01/2024 17:53:43 from IP No: 49.36.16.8.

B. 159607-M\s.The M.P State Mining Corporation Limited (Sand Mine) acc e LEGAL responsibility
and undertakes that the furnished information is CORRECT & A RATE.
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1. The proposed sand mine of District Sidhi auctioned as pr tender dated 29-06-2023 has been updated in
the new District Survey Report and uploaded new D5SR,

2. The annual production capacity of proposed sand mines in approved mining plan is not exceeding the
quantity mentioned in the letter of intent (Lol}.

3. The field verification/spot verification of leases has been done and now the replenished available
quantity is 388476 cubic meter of sand mentioned in the annual replenishment study of approved mining
plan.

4. That the earlier PP has complied all the EC conditions and any legal issue related with EC is not pending in
the court,

5. Prior Environment Clearance issued by SEIAA is not exceed the time period of five years.
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A. Copy of Environmental Clearance(if any) Uploaded in XGN on 06/01/2024 17;53:43 from IP No: 49.36.16.8.
B. 159607-M\s.The M.P State Mining Corporation Limited (Sand Mine) gccepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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A. Copy of Environmental Clearance(if any) Uploaded in XGN on 06/01/2024 17:53:43 from IP No: 49.36.16.8.
B. 159607-M\s.The M.P State Mining Corporation Limited (Sand l\ﬂine).accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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1. Compliatice of the condition of the EC shall be enswred by the the State Mining Corporation. The
compliances repart shall be submired afier due certification of the concerned District Mining Officer.

2. CER utilization ceriificate duly verified by the concerned Mining Officer shall be furnished along with the
EC compliance reporis.

3. Necessary Permissions shall be obtained from MPPCRB for setting up the linked stock yards.
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A. Copy of Environmental Clearance(if any) Uploaded in XGN on 20/02/. 17:08:38 from IP No: 49.36.16.188.
B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkapit'Sand Mine),Sehore accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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"PP further submitted following detail about the prior EC:

10.

Name of Sand Case No ECissued Date EC validity To be extended | EC gquantity | CER/Plantation
Mine mentioned in upto {Cum)
EC
Janwasa-3 8905/2021 15-Jun-2022 | 30-June-2023 | 14-Jun-2027 171000 Azl
completed

Based on the observations and submissions the cases may be considered for extension of the EC
validity subject to the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The coppliances report shall be submitted after due certification of the concerned District

il
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Mining Officer.

2. CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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EC Validity) f35d 9™ 8q FramaR srgeiar &t 78 & —

"PP further submitted following detail about the prior EC:

Nome of Sand Case No EC issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cunz)
EC
Partially
Somalwada 890672021 15Jun-2022 | 30-June-2023 14-fun-2027 193300
completed

Based on the observations and submissions the cases may be considered for extension of the EC

validity subject to the following special conditions:

L
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Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reporits.

Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

Name of Sand Case No ECissued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
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| | | | [ | completed |

Based on the observations and submissions rhe cases may be cownsidered for extension of the EC

validity subject to the following special conditions:

1

10.

Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted afier due certification of the concerned District
Mining Officer.

CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reporis.

Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

Name of Sand Case No EC Issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto (Cum)
EC
" . Partially
Satrawan-1 9333/2022 06-April-23 30-June-23 05-April-28 200000
compieted

Based on the observations and submissions the cases may be considered for extension of the EC
validity subject to the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

2. CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reporits.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

Nome of Sand Case No EC issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cunz)
EC
Partially
Somalwada 890672021 15Jun-2022 | 30-June-2023 14-fun-2027 193300
completed

Based on the observations and submissions the cases may be considered for extension of the EC

validity subject to the following special conditions:

L
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Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reporits.

Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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Based on the observations and submissions the cases may be considered for extension of the EC
validity subject to the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The coppliances report shall be submitted after due certification of the concerned District
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"PP further submitted following detail about the prior EC:

Name of Sand Case No EC issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
EC
. Partially
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completed

Based on the observations and submissions the cases may be considered for extension of the EC
validity subject fo the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.

The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

2. CER wtilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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Based phservations a issions the cases may be considered for extension of the EC validity

subiect io the following special conditions:

1. Complignee of the condition of the EC shall be enswred by the the State Mining Corporation. The
compliances repart shall be submined after due certification of the concerned Districe Mining Officer.

2. CER wilization certificate duly verified by the concerned Mining Officer shall be furnished along wich the
EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCE for setiing up the linked stock yords.
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"PP further submitted following detail about the prior EC:
Name of Sand Case No EC Issued Date EC volidity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
EC
Partially
Nahlai 8376/2021 15-jun-22 30-June-2023 | 14-jun-2027 76000
completed

Based on the observations and submissions the cases may be considered for extension of the EC

validity subject to the following special conditions:
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Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reports.

Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

Name of Sand Case No EC issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
EC
. Partially
Johajpura-3 8900/2022 15-tun-22 30-June-2023 14-fun-2027 285855
completed

Based on the observations and submissions the cases may be considered for extension of the EC
validity subject fo the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.

The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

2. CER wtilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

10.

Name of Sand Case No EC issued Dote EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cun)
EC
Ninosi 8377/2022 | 15-un-2022 | 30-June-2023 | 14-Jun-2027 74803 I
completed

Based on the observations and submissions the cases may be considered for extension of the EC
validity subject to the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.

The compliances report shall be submitted after due certification of the concerned District
Mining Officer.
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2. CER utilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

Name of Sand Case No ECissued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
EC
Goramchuwai | 9323/2022 | 06-April-2023 | 30-June-2023 | 05-April-2028 300174 Gortially
completed

Based on the observations and submissions the cases may be considered for extension of the EC
validity subject to the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted after due certification of the concerned District
Mining Officer.

2. CER utilization certificate duly verified by the concerned Mining Officer shall be Jurnished
along with the EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility
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"PP further submitted following detail about the prior EC:

Name of Sand Case No EC issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
EC
Mahukala 890472022 15-Jun-2022 | 30-june-2023 | 14-Jun-2027 199329 Farally
. completed

Based on the observations and submissions the cases may be considered for _extension of the EC
validity subject to the following special conditions:

1. Compliance of the condition of the EC shall be ensured by the the State Mining Corporation.
The compliances report shall be submitted afier due certification of the concerned District
Mining Officer.

2. CER wutilization certificate duly verified by the concerned Mining Officer shall be furnished
along with the EC compliance reports.

3. Necessary Permissions shall be obtained from MPPCB for setting up the linked stock yards.
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"PP further submitted following detail about the prior EC:

10.

Name of Sand Case No EC issued Date EC validity To be extended | EC quantity | CER/Plantation
Mine mentioned in upto {Cum)
s EC
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